o

WEDNESDAY, AUGUST 20, 2025 J,/ :

Rt 10 e s s CENATE UMIIED o s
: No. ’ ana lex, Road, - i :
Bangaior - 560052, GIN: U70200KAZO1OPTCOR2710 - AICICI Home Finance e r————
+3;m;x‘ﬁm;?ﬁg‘ﬁdwj:ne = 202'; Corporate Office : ICICI HFC Tower, Andheri Kurla Road, }.B.Nay
= d BranchOffice: 1stfloor,No.165& 1 Manjunatha Chambers, ShankarNagar,
[Regulation 52(8), read with regulation 52(4) of the Listing Regulations] Whereas o 1
n The undersigned being the Authorized Officer of ICICI Home Fina
&' Particulars W&“gga’ E:;‘gj‘:n = ?f’Mi’;‘;"sd Rec?nstauct?gn of Finagnii:gﬂ( fzs)sets c;:lnd Ergo'rcgmfeg‘t oé Security li
2 . x X —var. conferred under section read with Rule 3 of the Security Int:
1. | Total Income from Operations : 261.75] 284.22] 5600.44] |notices upon the borrowers mentioned below, to repay the a%ou:
2, | Net Profit/ (Loss) before Tax, Exceptional 113.19| (5,850.82)| 3,290.49] | thedate of receipt of the said notice. i
* |and/or Extraordinary items i i R At\‘s thedborrowedr chle;i io repay the amog?g. notice is hgreb% t?“éerr;]
Net Profit/ (Loss) before tax (after Exceptional the undersigne s taken possession of the prope lescribed he
3 land/ or Extraordinary items) ] 113.19] (5,850.82) 3,200.49 Eiml her unger Sectlion 13};&2 of thﬁ said Act re«lzd ?‘virt}lyll,’(ule 8of tgg
Net Profit/ (Loss) after tax orrower in particular and the public in general is herel y caution
A e e St 118.19] (6.85082) 320049 ' | withthe property will be Subject tothe charge of ICIc) Home Finance
Total Comp 'Sive Income The Borrower's attention is invited to provisions of sub-section (8) of s
ik%mmg Profit/(Loss) for the period] 113.19| (5,850.82) 3,290.49| toredeem the secured assets.
6. up Equity Share Capital 2,481.06] 2,481.06] _2,481.06] ||g,. | Name of the Borrower/ Description of Property
7. |Reserves (76,420.00) | (85,674.50)| (76,533.19) ‘ Co-Borrower(s) Loan 5
8. |Net worth (77539.83)] (86,794.32)[ (77.653.02)] || "°| Account Number's Date of Symbolic Possess
9. |Paid up Debt Capital/ Outstanding Debt 1,90,000.00(1,04,654.24]1,90,000.00 1. IMahesha N(Borrower), |Site #27,0n 1st A Cross road, Parimalanagar,
10.|Debt Equity Ratio @.12) (1.56 .12 Kusuma v (Co-Borrower), |Village, Yellahanka hobli, Bangalore, Kai
11.|Eamings Per Share - Basic & Diluted 0.46 (23.58] 13.26) LHNXNO0001564876 Bounded By- North: Site No.2, South:
12.|Debt Service Coverage Ratio 0.02 0.01 0.04] "|N0.28, West: Site No.26.Date of Possessi
‘3~'WS°M°°" ge Ratio 1.07 0.17] 185 |The above-mentioned borrowers(s)/ guarantors(s) are hereby given
. INotes: i mortgaged properties will be sold on the expiry of 30 days from th
« | 1. The above unaudited financial results have been approved by the Board of Directors at their provisions underthe Rules 8 and 9 of Security Interest (Enforcement) f
-} *meseting on August 14, 2025, Date : 20. : Authorised
2:The ‘above is an extract of the detailed quarterly financial results filed with the Stock R 20082023 | Placs | BANGALORE 9
Exchange(s)under regulation 52 oﬁhlse SEBI (monmsg;hg:ns.fﬁ gm T:: g::fr?nnat ((:é Igg
" unaudited gt y financial results ilable on the w e o ange
Ltd: www.bseindia.com) and the Company's website. SOUTH WESTERN RAILWAY OPEN TI
3. For the other line items referred in regulation 52(4) of the Listing Regulations, pertinent of 11.(
h:‘fa = n:‘clew‘th_e Stock Exchange (BSE Ltd: www:bseindia.com) and can The undersigned, on behalf of the President of India, invites E-Tenders fo
x for Century Joint Developments Pvt Ltd
Place: Bangalore - SI.No.|
Dater 19.08.2025 D[rs‘g:/mr 0. Description of work :
1. |Sub Work I: Bengaluru Dharmavarm section: Through Turnout Rene\
3 > CMS crossing, PSC sleepers with 60 kg TWS, 60 kg weldable CMS
FORM A shaped layout (1in12 - 34 numbers and 1in8.5 - 4 numbers) Total 3¢
PUBLIC ANNOUNCEMENT Engineer/PWAY/Hindupursectioq. : -
(Regulation 14 of the Insolvency and Bankruptcy Board of India. - |Bub Work Ii: Bengaluru - Sampige Road section: Through Tumot
(Voluntary Liquidation Process) Regulations, 2017) switch, CMS crossing and' PSC sleepers with 60kg TWS and 60kg welr
FOR THE ATTENTION OF THE STAKEHOLDERS OF gsf‘f;" b b AT o Subm. TR
RAN ub Work Ill: Bengaluru - Sampige Road section: ing of poin
8 A SHERLOCKS ENTERTMNMENT PRIVATE LIMITED withincrease in length of 250m for Road-1 at Hirehalli Yard
Prana Sherlocks Bengaluru - Dharmavaram section: Sub Work I: Construction of -
1 [ NAME OF CORPORATE PERSON | Entertainment Private 2. Gauribidanur (GBD) station, including electrical portion.
Limited Sub Work II: Construction of Type - Il quarters (4 units) at Sri Satya Sa.
DATE OF INCORPORATION OF station, including electrical portion (Composite Tender). Maintenance p.
2 CORPORATE PERSON 9th August, 2017 3. | Yesvanthpur section: Provision of stores for Senior Section Engl
= Assistant Divisional Engineer/Yesvanthpur sub-division including El
8 QULHOR'T_‘Y UF’,“%ER vr\\IIT'CH Registrar of Companies - tender). Maintefance period s 12 months
'IN%O,:??’%AR/ETES / lch)Gl Ss"l'ERED Bangalore Chikkabanavara - Hassan section: Sub Work I- Slope stabilization by
4. netting from km 159/020-420 b/w Shantigrama (SIGA) Hassan (HAS
CORPORATE IDENTITY NUMBER Engineer/PWAY/Channarayapattana sub-division. :
/LIMITED LIABILITY IDENTITY Sub Work Il : Slope stabilization by widening of slope and wire netting
4 NUMBER OF CORPORATE US5209KA2017PTC105448 approach of Shantigrama (SIGA) station. Sub Work Iil: Slope stabiliz:
PERSON b 148/450- 800 b/w D-Samudravalli (DSVS) Shantigrama (SIGA)
Engineer/PWAY/Channarayapattana section. Maintenance period is
Registered Office period whichever is later (Two- packet tender)
ADDRESS OF THE REGISTERED | Address: # 13/2, 1st Floor, 5, | Chikkabanavara - Hassan section: Sub Work I: Siope stabilization by v
5 | OFFICE AND PRINCIPAL OFFICE | Padmalaya, Budha Vihar " |from km 145/100-146/300 between D-Samudravalli (DSVS) Shantigra
(IF ANY) OF CORPORATE Road, Frazer Town, Section Engineer/PWAY/Channarayapattana séction. - Sub Work
PERSON Bangalore, Karnataka, widening of slopes of cuttings from km 130/800-132/200. 136/200-
India, 560005 between Shravanabelagola (SBGA)-Shantigrama (SIGA) stations it
LIQUIDATION COMMENCEMENT PWAY/Channarayapattana section. Maintenance period is 6 montt
€ | DATE OF CORPORATE PERSON | 18th August, 2025 | whicheveris later
NAME, ADDRESS, EMAIL 6. |Divisional Engineer/South/Bengaluru section: Proposed FOB at Sivz
ADDRESS, TELEPHONE NUMBER g’é’b'i:':z:;::varak°nda Bangalore section. Maintenance period is 12 months.
AND THE REGISTRATION P00095/2017-1 8-11 0195 7. |Bengaluru - Salem section: Construction of Type - Il quarters (5 units)
NUMBER OF THE LIQUIDATOR Address: No 41/1. 2nd under Assistant Divisional Engineer/Dharmapuri sub- division in
Floor, 11th Cross, 8th Main, (Composite tender). Mf-nntenance peno-d |§ 12 months 2 :
% Jayanagar 2nd Block, 8. |Bengaluru-Salem section: Supply of drinking water to Railway station, ¢
Bangalore — 560011. : Trackmen restrooms between Omalur - Lottegollahalli stations for a peri
Mobile No: 98441 02554 / 9. [Chikka Banavara Hassan section: Re-profiling and protection of slope
93419 79634 39/100-41/400. Maintenance period is 6 months or one monsoon period
Email id: 10. |Divisional Engineer/South/Bengaluru Sec: Manufacturing, supply and s
ravicacscmallb@gmail.com track ballast at PRNT depot (Periya Nagathunnai) (33,000 cum) including
< the work of Bengaluru-Salem Section : Complete Track Renewal (P) of
LAST DATE FOR SUBMISSION OF | 17th September, 2025 (30 PSC of 1540 nos/km with 60kg/90 UTS rails and 60kg wider base sleep
8l clAMS days from the liquidation 22.0km from km 23/000-45/000 (SL) in Assistant Divisional Engineer/Dh
comimesficement date) 11. | KSR Bengaluru: Sub Work I: Construction of Transit accommodation (Ty
Notice is hereby given that the Prana Sherlocks Entertainment Private o F+3) al KSR Bengaluru. Sub Work Il: KSR Bengaluru: Proposec
lem has commenced voluntary liquidation on 18th August, 2025, Railway r-.lospltal at KSR Bengaluru, including electrical portion. Mainte;
The stakeholders of Prana Sherlocks Entertainment Private Limited (Gompoghork) -
+ are hereby called upon to submit a proof of their claims, on or before 17th 12, [SubWork I: KSR Bengaluru (SBC): Improvements to Type - Ill quart
September, 2025 to the liquidator at the address mentioned againstitem 7. 189/A-L, 188/A-J, 187/A-D (50 Units) at MG colony/KSR Bengaluru (
3 . p p 3 i Bengaluru: SBC Divisional office: Proposed modification of control roor
The financial creditors shall submit their proof of claims by electronic P Bt
means only. All other stakeholders may submit the proof of claims in room of TPC and EEM/TRD. Maintenance period is 6 months. COMPOSI
.| person, by post or by electronic means. W 2
Submission of false or misleadin g proofs of claim shall attract Last date for Submission of bids : Upto 15.00 hr
penalties. For details log on : www.ireps
Sd/- e
Ravi Sankar Devarakonda Senior
Liquidator of Prana Sherlocks Entertainment Private Limited PUB/390/AAD360/PRB/SWR/2025-26
IP Registration No. IBBI/IPA-001/IP-P00095/2017-18/10195 .
AFA Valid upto 31st December, 2025 3 Download the UTS Moblie App from Googl
for ease of booking of unreserved tic
Date: 20th August, 2025
Place: Bangalore

DEUTSCHE BANK AG
# 26- 27, Raheja Towers, M G Road, Bangalore - 560001
" PUBLIC NOTICE FOR E-AUCTION FOR SALE OF IMMOVABLE PROPERTY

LAST DATE & TIME OF SUBMISSION OF EMD AND DOCUMENTS 10th September 2025 up to 4:00 pm

Sale of immovable property mortgaged to Bank under Securitization and Reconstruction of Financial assets and Enforcement of Security Interest (SARFAESI) Act, 2002 (No.54 of
2002 , the Authorized Officer of DEUTSCHE BANK AG had taken possession of the following property/ies pursuantto the notice issued under Sec 13(2) of the Securitization
an truction of Financial Assets and Enforcement of Security Interest (SARFAESI) Act, 2002in the following loan accounts with our Branch with a right to sefl the same on “AS IS

RE IS BASIS AND AS IS WHAT IS BASIS” for realization of Bank's dues. The sale will be done by the undersigned through e-auction platform provided at the website:
:Ilwww.ba_nkeaucﬂons.com

= SEIEERET, DESCRIPTION OF IMMOVABLE PROPERTY/IES o




